333 AGRAHAYANA 23, 1899 (SAKA) Development of 334

16.10 hrs.

MOTION RE. DEVELOPMENT OF
SUNDERBANS

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to move:

“That this House notes with con-
cern the poverty and backwardness
of Sunderbans in West Bengal and
recommends that a Parliamentary
team should extensively tour the
area in 1977 and at the same time
the Central Government should—

(a) save the people and their ‘and
there from invasion of saline water
coming from sea; and

(b) take steps tc—
(i) irrigate the area.

(ii) rescue the area from se-
vere backwardness that it suffers
from”’.

Sunderbans is the outcome of tn2
indomitable courage and tenacity of
the people. Dire poverty and land
famine have pushed people to live in
that particular area where living is
indeed very difficult today.

Today it is a very sensitive area
because it is bordering on Bangla
Desh and facing the Sea which has
direct access to Diego Garcia, the
American base in the Indian Ocean.
Security can be ensured only through
material growth, growth in respect of
communications, rail transport, road
wransport, water fransport etc. They
are the poorest people, the greatest
sufferers -today.

This area sufters from the worst
regional imbalances and you will be
surprised to know that the other 2.y
when I was.in Sunderbans I came to
a place called Pather Pratima where
I was tnld you can get a day labour::s
for your chapatis a day, working eight
to ten hours a day,

On the one side is a part of Delta
face and then between the Hooghly
and Padma-Meghna estuaries there
is a span of about 400 km. or 270 miles
covering about 28,:000 sq. miles.
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The colonisation of the area star-
ted trom about 1830. In 1963, 5,000
acres were used for the resettlement
of the erstwhile East Pakistan dis-
placed persons.

In recent years the fertility status
of this area has gone down and it is
mostly a single crop area. Even what-
ever little crop they are able to grow
remains in perennial danger and that
is due mainly due to the invasion of
saline water coming from the sea.

This should be treated as a national
problem. This is the first time, I re-
ckon, that we are talking about Sun-
derbans at the national level. There
are miles and miles of mud embank-
ments there, but they are not good
enough, they cannot stand the invasion
of the saline water coming from the
sea, and they often collapse. Therefore,
the basic development constraint in
Sunderbans, namely invasion of sal-
ine water from the sea, has to be stop-
ped permanently. Otherwise, ~the
rroblem would go on mounting. Even
today it is colossal. ‘

Only ‘the national exchequer of this
great country can meet such a chall-
enge from nature, because the State
Government, with their meagre re-
sources, are neither equipped nor
should be expected to meet the chal-
lenge of the sea water. T

The problem is how to save 77,37,
967 acres of cultivable land, i.e. about
1,000 square miles, inhabited by about
2,02,200 people according to the 1971
census. It has gone up considerably
now. Out of the total population, the
Scheduled Castes and Scheduled Tri-
bes’ population comes to about 43.3
per cent according to 1971 Census. The
present figures are not in my hanj:l.

The marginal embankments to pro-
tect this area, the land and the pegple,
their property and living. cover an
area of 3.500-km. They are méstly of
a very weakndture and very fempo-
rary. In September, 1976, when
nature became very aggressive in that
region, at least 2,907 breaches were
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found and noticed. Embankments
covering an area of 466 km. were
washed away. About 1560 km. em-
bankments were damaged. Only 264
km. embankments has so far been
strengthened with the assistance of
rural [production programme and
world food programme. This year,
between April and June, further ex-
tensive damaged have taken place
and a big length of embankments
stands vulnerable.

I have already stated that the State
Government has very limited re-
sources. The Congress Government
left the State Exchequer bankrupt.
Even the works done in 1976 have not
been paid for and the contractors have
refused to take more in hand because
the bills have remained unpaid. If
we want to save the life and living
of the people and the valuable national
asset, namely, the land, from the fury
of the invasion of saline water from
the sea, we must have pucca, if pos-
sible, brick-built embankments. The
embankments have to be heavily ar-
moured because in specially vulner-
able portions, the thrust is very severe.
The embankments requiring heavy
protection will cover an area of 250
miles. If we take into account Rs. 7
lakhs per mile the estimated cost will
be Rs. 17.5 crores. The embankments
requiring light protection cover an
area of about 400 miles. At the rate
of Rs. 2.5 lakhs per miles the esti-
mated cost will come to about Rs. 10
crores. The total minimum require-
ment today is Rs. 27.5 crores. Besides
closure bunds which could be created
to protect the land, the phase I pro-
gramme is expected to protect 50,000
hectares of cultivable land. I quote:

*Sunderbans Delta Project, phase
I: Under the project three major
closure dams had been proposed to
be built....

These closure dams would create
reservoir area of 3,850 hectares with
a  capacity of 102 million cubic
meters.
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The project inciudes construction
of five master sluices to take care
of surface drainage from the re-
claimed area as well as from the
areas lying further north draining
so far into the Saptamukhi river
system. Besides it the Phase 1 of the
Project includes construction of 75
km. of marginal dykes. The total
length of dykes would be 120 km.
(75 km, marginal embankment and
45 km. for closure bunds). It is
pianned to have 120 km. of road
throughout the length of the em-
bankmenis with two lanes.

The total area of the enclosed
Jand will be 1.25 lakh acres....The
area of the proposed reservoir would
be 6.250 acres. Thus the total area
under water after completion of
the project is expected to be 10.694
acres. The net available land for
cultivation excluding the water
bodies and estimated requirement of
residential  use will be ar-
ound one lakh acres. There-
fore, about 20.000 acres of ad-
ditional land would be available for
cultivation. The other projected
gains, in addition to flood protection
(125,000 acres) =are facilities for ir-
rigaton and development of fish-
eries. Nearly 17,000 acres

“could be brought under irriga-
tion and 10,700 acres of fresh water
area would be available for culture
of fish. The sweet water resources
could also be used for industrial
and other purposes. The another
substantial’ benefit would be redi:o-
tion (81 per cent) in length of pro-
tecting dykes to be maintained.”

This is a very important piece of
document.

The total cost estimated by the
Dutch experts of NEDECO on the
wage price level of 1961-62 was Rs.
16.5 crores and of 1972.73 was Rs. ?1.31
crores.

The amount would not be required
all at a time. It will take at least tine
years to construct the whole thing.
Therefore, the amount could be spread
over a period of nine years. The Irri-
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gation and Waterways Department of
the West Bengal Government had
drawn up another project for the en-
tire region excluding the comand area
of delta project, Phase I, about which
I have just now mentioned. That
works out to Rs. 11,26,92,000. That

. would include sluices costing Rs.
162.52 lakhs, the remaining embank-
ments Rs. 27526  lakhs, revetment
works at vulnerable zones Rs. 155.4:
lakhs, retired and ring bunds Rs. 35.73
lakhs and overland crossbunds Rs. 498
lakhs.

We are very happy to see that ihe
Central Government had come to ves-
cue to a situation of this nature, un-
der somewhat similar circumstances,
in Kerala to save the people and land
from the invasion of sea. In reply to

r a question of 20th March, 1973, which
wag replied to by the Minister for lr-
rigation and Power, it had been said:

“Taking into account the magni-
tude of the problem and the mna~d
for speedy implementation of anti-
erosion measures in Kerala, tbe
Government of India have agreed
to provide special financial assist-
ance during the last two years of
the Fourth Plan to enable fhe State
Government to implement a prog-
ramme of Rs. 4 crores a year. This
assistance should be released to
meet the expenditure over and
above the provisions made in the
State Plan of Rs. 1.3 crores in [972-
73...7 ete, et.

Again on 17th March, 1975, in replv
to Unstarred Question No. 367 it was
stated:

“A length of about 113 kilometres
have been protected upto the end
of the Fourth Plan with an outlay
of Rs. 17.50 crores of which the
Centre has provided special loan as-
sistance of Rs. 4.59 crores. These
measures are being continued in
the Fifth Plan also for which an
outlay of Rs. 20 crores has been
tentatively proposed.”

I am very glad to find that this has
been done.

Sundarbans 338
(Mot.)

Recently. a repiy has been given to
Unstarred Question No. 26 dated 14-
11-1977. The Minister had visited the
areas affected by sea erosion in Ke-
rala. In that reply it has been statai:

“However, taking into account
the need for speedy implementation
of anti-sea erosion measures in the
State, the Centre has provided sape-
cial loan assistance to the State
Government for accelerating the ap-
proved anli sea erosion schemes in-
cluded in the State Plan. The
amount made available during
the first three years of the Fifth
Plan has been Rs. 3.75 crores. Dur-
ing the current year, an amount of
Rs. 1 crore has been released so
far for this purpose.”

Therefore, this is the position. ar2
is a case which could be used as g
parallel instance. It is a case where
the people are suffering because of
invasion by saline water coming from
sea, and it has to be treated as a nea-
tional problem. We would earnestly
make this request to the Central Trov-
ernment through you., Sir—The bhon.
Prime Minister has taken the trouble
of coming and listening to us—to be
generous and save these 20 lakhs of
people from perpetual misery, poveriy
and destruction. The State Governmet
resources are very meagre;ifitis left
in their hands, I do not think, in our
life time, people will have any relief.
The poverty there is something un-
believable. Prof. Madhu Dandavate
should go there; we expect that he
will inaugurate the railway line after
the fina]l location survey is done. He
is keeping mum. That is the trouble.

There should be a massive roz-
ramme for multiple cropping and crop
diversification. Production of coam-
mercial and cash crops is also neces-
sary. It is predominantly an agrarisn
area with 88.53 per cent of people in
agriculture.

There is a deep pauperisation. and
the percentage of owner-cultivation to
the total agricultural worker is: in
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1961 it was 65.86 per cent and i 1971
it was 49.84 per cent. You realise how
much it has come down. The percen~
tage of landless workers to the total
agricultural workerg is; 1961—34.14
per cent and 1971 it was 50.16 per
cent and the productivity of the land
also is steadily declining and the scope
of employment is fast shrinking and
the participation ratio is steadily
declining. In 1961 jt was 30.27 per
cent and in 1971 it was only 26.44
per cent. The majoriy of the landless
agricultural labour is chronically

under-employed.

The Sunderbans has the lowest per
cacita income. The income of a fami-
ly of 5 members iz Rs. 185 per month
whicy works out to Rs. 37 per month
per head. The outstanding loan per
family comes to Rs. 172

There should be a ground water
survey which is very essential and
there should also be a geological sur-
vey to find out petroleum and other
things that are likely to be found
there. A Government of India team
annd ICAR visited the area in April
1973 and they have pointed out very
clearly that the possibilities of pro-
duction of cotton, oil-seeds, pulses,
sugar beet are very immense. The
possibilities are great. They have
faid:

“It may be mentioned in passing
Here that the British were the first
to attempt at cotton cultivation in
the Sunderbans in the year 1835.
Their findings from the published
Iterature of the time revealed that
quality cottons can be grown in this
area...”
Agronomically it has been stated by
experts that cotton appears to fit well
into a paddy-cotton rotation in  this
area. It is also reported that paddy
vields following cotton are also higher
than padd. after being fallow. This
firading is also an important one while
introduring a second crop in this area.

The next in importance is 'the nro-
blem of' drainage. As I mentioed
earlier, this shoulq be given first prio-
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rity to make the cotton programme a
successful venture gince the ill-drain-
ed area delays the preparation of the
land and also comes in the way of
timely planting.

The other points worth recording
here are:

Farmers should be advised to switch
over to high-yielding varieties of
paddy like Jaya, Ratna IR 8 in the
place of the long-duratim traditional
varieties.

The area is so suitable that the
cost of cultivatiz) for sun flower is:
per acre Rs. 289, yield per acre—400
kg, and the gross value of the pro-
duce—Rs. 600. Similarly, for cotton—
cost of production—Rs. 445 yield per
acre—600 kg. kapas. and the gross
value of th. produce per acre—Rs.
1500. Similar is the case with moong
dhal. Sun flower ig the latest entrant
into the Sunderbans area. There are
great possibilities of growing sun
flower. It is saig that growin: <un
flower in the Sunderbansg dges have
certain advantages. Sun flower is a
plant which can hold its own with a
little moisture and nedes the minimum
after-cultivation care.

Similarly there are many recom-
mendations. I woulg like the hen.
Prime Minister and the Miuister for
Planning to constitute a cell for Sun-
derbans and go into the details of the
recommendations and the findings
that have been placed on record so
far. That will give a lot of guidamce
to the government.

Besides multiple cropping, there
shoulq be intense utilisation of the
natural advantages anq the resourccs.
I have already talkeq about gomig in
in a big way with drilling for petro-
leum because it has beep opined b
many that that particular area—to
quote the language of the experts—
is floating on oil. So this hag to be
borne in mind. We do not want our
projects to he sabotaged by people in
the country ang outside the country
which will be a great economic stake
for us.
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There are other things also. Forests
and fisheries and agro-based aad cot-
tage iddustries.  Production of ralt
is another. These are the important
things they should look into. Con-~
struction of a communication and
transportation system., Rura] electri-
fication—there is almost np electrifi-
cation in the Sunderbans, almost
nothr:g. Then, I can talk about Edu-
cation, Health and Welfare measures.
Then there are subjects like Animal
Husbandry and Poultry Farms, Paul-
trv Multiplication Centres, Hatching-
cum-Food-mixing Units and Mobile
Veterinary Dispensaries with perma-
nent bases. They you come to Co-
conut plantations. Plantation can be
done iy barren areas which are about
2 per cent of forest area, and there

can be plantation in sparsely covered.

areas, Under Industries, you have
composite ginnery with cotton-seed
ci] extraction plant. Then there are
boat-building and servicing industries,
You have powereq crafts and tradi-
tional boats. Theny you have Food-
processing, Paper ang Pulp, Engineer-
ing, Honey Refinery, Ice-Plant, Fish-
meal aad Building Materials Indust-
ries, Then you have Land Reclama-
tion work and the development of
transport linkages. Under Road Link-
ages you have the following works: —

Construction of Amjhara-Basanti-
Majibdari road.

Basant-Herobhanga Resettlement
Colony Road.

Kakdwip-Pathar
Gangadharpur Road.

Frasergunge-Bakkhali Road.
Herobhariga~Golabari Road.
Hingalganj Hemnagar Road,

Bhangarkhali Dulduli via Fakir-
takia Road,

Pratima via

These are the things, Sir. Road Bri-
fes, lapding facilities, rai]l links are
those things which are needed there.
Mr. Madhu Dandavate knows that the
Budge-Budge Diamon Harbour kak-
dwip Namkhana railway line has
been found to be more than viable.
l'am pot grudging that you have
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brought that Jammu line which is not,
viable, I am not grudging
about Trivandrum-Kanyakumari-Tri-
unelveli line. Regarding return on
capital invested, the Public Accounts
Committee, which is 3 Committee of
both Houses of Parliament, has stated
in very clear lamguage that railway
should not go by return only as far
as backward areas are concerned.
Because of regional imbalances there
have been great sufferitigs on the part
of the people and they should not use
the formula of return. However, the
return is ten per cent in this area and
it would meet with his requirements.
Railway line is only a small part of it.
Because I have been trying for it,
Mrs. Gandhi hag given an order saying
nothing to do with Jyotirmoy Bosu's
rail project. He might see somthing
in the documents also. I therefore re-
quest the hon, Railway Minister to
give orders for ‘Fimal Location Sur-
vey’ for all the railway lines and not
only for Budge-Budge, Diamond Har-
bour, Namkhana line. It jgs a small
thing. There are three Railway
lines which ghoulg be takew; up. There
are other lines like:

Lakshmikantapur-Kakdwip.
Hasnabad-Pratapadityanagar,
Canning-Golabari.

Kindly go to that area amd see that.
The hon. Prime Minister has to come
and visit that area.

They want hospitals, they want edu-
cational facilities etc, They want in-
dustrial training jastitutes. They
want degree colleges, they want
junior technical schools, they want
facilities for basic education, they
want handicrafts training centres,
they want primary schools, They also
have an Urban Area Development
Plan. All these thingg are being neg-
lected due tp reasons best known to
the authorities themselves. I cannot
blame the present government because
they have come and taken the power
hardly eight months ago. I appeal
to them that they should look into the
matter of Sunderbans and save these



343 Development of

[Shri Joytirmoy Bosu]

people from the perpetual misery aud
suffering which they have been un-
dergoing since time immemorial.

Then, so far as Education is concern-
ed, the position is this. You have got
only 0.8 schools per thousand popula-
tion. The length of pucca road is
very little. It is ouly 023 k.m.
per thousand persons. We want a
vietwork of link roads. The total
length of railway line in this vast re-
gion ig 28 miles only.

So far as Inland Water Transport is
concermied, it is the main mode of
transport. As you know, this is a very
sensitive area. There was an Inland
Water Transport Committee in those
days and this humble self has also
been a Member of that Committee,
We hag made specific recommenda-
tions. It is not my handwritten thing
.although 1 was in it. I quote:

“It is essential to exploit the agri-
cultural hiater land of the Sunder-
bans for the economic prosperity of
this area. A provision of Rs, 61.84
lakhs may be includeq for this
scheme in the Fourth Five-Year
‘Plan,

“An efficient passenger-cum-goods
service counecting important towns
and villages in the Sunderbans is
a distinet necessity. It is also esen-
tial that guitable landing facilities
are provided at various porats sug-
gested by the State Government.
‘The more important among these are
Raidighi, Port Canning and Nam-
‘khana, Namkhata js the terminal
point for roaq transport ang hand-
les pilgrim traffic of the order of
several hundred thousands at the
time of Ganga Sagar mela in Jauu-
ary each year. Provision of these
facilities should be included in the
Fourth Five Year Plan.”

‘But, Mr. Deputy-Speaker, Sir if you
visit this area, you will see that these
are only paper exercises and nothiig
has been done. I am glad that Shri
‘Dandavate has given an assurance—I
take it like that—that the railway line
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from Budge Budge—Diamond Harbour
—Namkhana railwayline’s final loca-
tion survey, is shortly going to be
done. I take it like that. There are
other things also. For agriculture,
what is needed is the riputs like seeds,
fertiliser, irrigation water. This is
an area where windmills coulg be
tried very successfully, One wind-
mil]l can do a lot. We have bLzen
writing aud I have also been writing
since 1967 as to whether, in Sunder-
bans, the windmills could be freely
constructed so the power covid
be made use of for doing lift irriga-
tion anng other works. Besides culti-
vation of sweet potato, sugar bheet,
chilly and melon can also be (one.
What is wanted is processing facility.
Otherwise, the growers are not gett-
ing the remunerative price for these.
These are sometimes thrown away.
We want the Planning Minister to tell
us as to how he can help us in re-
placing the traditional amman paddy
cultivation by the early maturing
variety or high yield wvariety. The
high yielding variety can give us 40
maunds and we can release the land
by October for cultivating something
else in that land. If the State Gov-
ernment is in a position to do that,
why should I come to you with a
begging bowl in my hands? This is
a major area where pissiculture can
he developed. Estuarine areas, fish
farms, brackish water especially in
Henry’s Island are the areas where we
can develop controlled tank for the
purpose of development of fishery
from prawn and other precious va-
rieties. It 1s found by scientists that
in brakish water, it is possible to
produce 2.4 tonnes per hectare per
year of mullet and 600 to 700 kgs of
prawn per year. We would like the
Governmeat to take the initiative in
the matter and go for this productive
exercise. There is a great scope for
the composite fish culture also. There
are many vother possibilities. At the
same time I am sorry to say that the
present Government although has
taken the work in hand j; Sunder-
bans, there are still some big land
owners and so land reforms are very
necessary.
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1 oaly want to conclude by saying
that ¥ am bringing this on the floor of
this august House, in this highest na-
tional forum, with an expectation that
the Central Goverament will come
forward and treat this area as a spe-
cia] area and give us the maximum
that they can spare for removing the
sufferings and difficulties that Sunder-
bans is having specially from the sea
water which is invading that year
after year.

MR. DEPUTY-SPEAKER: Motion
moved:

“That this House notes with con-
cern the poverty and backwardness
of Sunderbans in West Bengal and
recommends that a Parliamentary
team: should extensively tour the
area in 1977 anq at the same time
the Central Government should—

(a) save the people and their
land there from invasion of sa-
line water coming from sea: and

(b) take steps to—
(i) irrigate the area.

(ii) rescue the area from se-
vere backwardness that it suf-
fers from.”

SHR] S. K. SARKAR (Joynagar):
Mr. Deputy-Speaker, Sir, at the out-
set I would like to congratulate Mr.
Jvotirmoy Bosu to bring forward
this motion before this august House.
I am happy to see that our Prime
Minister as well as the Planning Mi-
lister sitting here.

The discussion on Sundarbans is
vital not only for us but it is also
Vital for the whole nation. Sundar-
bans ic one of the largest backward
dreas and a most accessible areas
n the country. You imagine how
1 is inaccessible. Even a police
Slation comprising of several thou-
Sng sq. miles Gosaba is still with-
‘0t an inch of metalled road. No-
body can see an inch of metalled
T0ad in that area. This is the most
dccessible part though Sundarbans
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starts 13 miles down from the city
of Calcutta. It is a blakish spot of
West Bengal and the backwardness-
cannot be measured. It is so high
that you cannot imagine. It is a
mono chrop area. The area js pro-
tected by 2200 miles embankments
by which you can imagine how far
it is inaccessable. The total reclaim-
ed area is 9.4 lakh acres. Out of this
6.4 lakh acres are under cultivation.
Though Sunderbans is not properly
demarcated yet in the British period
a demarcation line was made and ac-
cording to that line south portion of
24 Parganas is demarcated as
Sunderbans area. There is no natu-
ral demarcation. The population of
this area at present is near about 23
lakh and the area under cultivation is
only 6.4 lakh acres which means less
than 0.3 acre land per man. So, you
can easily imagine that by mere land
distribution the economy of the area
cannot be improved. Some other
method should be adopted to remove
this backwardness, On that basis. I
would request the Planning Minister
to give due importance to our sub-
missions.

This is an area which has only one
crop and after that crop people have
nothing to do for their avocation of
life. It is a shameful matter for us
to know that people after the paddy
harvesting is over come to the cities
with begging bowls. Most of them
dwell on the footpaths of Calcutta.
You will be surprise to know that
60 per cent of the footpath dwellers
in Calcutta come from Sunderbans
area. [ would like to see that some
concrete, viable planning is made for
them. The State Government on ac-
count of its many constraints and
limitations is not in a position to
take up any scheme for the develop-
ment of this area. Though Sunder-
bans Development Board has been
constituted yet it has not been given
any statutory support. The Centre
should come forward not only for
the development of Sunderbans area
but also for all the backward areas
of India.
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Sir, as regards the solution, 1 do
not fully agree with the views ex-
pressed by Shri Jyotirmoy Bosu. It
has its own natural gift. If we can
exploit anqg utilise this girt it can be
taken ss a boon to the people of this
area. (t cannot be taken as a curse.
Mr. Bosu wants to prevent the in-
gress of the saline water., I am not
in support of this view because 1
know the ingress of the saline water
. brings worth crores of rupees fish.
1f we take one acre of watery land
it gives 200 kg. fish. Out of these
200 kg 150 kg. would be prawns
‘which would fetch a price of Rs. 40
per kg. It comes 1o Rs. 6000. It means
one acre of fishery on land can give

. upto Rs. 7000, There is no parallel in-
‘dustry to the fishery. West Bengal
needs development of fisheries. 1
am just giving you one example. In
1967 we had assessed the fish re-
quirement of Calcutta city alone.
Granting that 30 per cent are vege-
tarians, the demand of Calcutita
came to about Rs. 72 crores of fish
per year; that is the consumption
capacity of Calcutta city alone. The
supply figure is Rs. 22 crores. Out
of that Rs. 22 crores, West Bengal's
contribution is Rs. 5-6 crores, which
means that Rs. 15 crores worth of
fish comes from outside, that is, from
Bihar, Orissa, U.P. or even Haryana.
We are drawing our money in this
way. Planning should be done in
such a wav that schemes can be im-
plemented in West Benrgal itself and
it is easily possible: there are natural
gifts. 1 want to draw the atien-
tion of the Planning Minister to this
matter. If we exiend the radiation
of Calcutta economy to Sunderbans,
it would automaticaiy develop; that
is the proper approach to planning.
There is the great Calcutta market
and its capacity is rated so high. Take

for instance, coconut oil ang poor
Calcutin had to get it from out-
side. Calcutta js mnot self-sufficient

in any of the things that it needs.
It needs 100 crores worth of coconut
oil and in about 30 years we
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sent out about 3000 crores. The an-
nual demand for mustard oil is to
the tune of 400 crores; in thirty
years about 12000 crores would have
gone out. So is the position about
wheat, rice. Even salt we import
from Gujarat and other places. We
do not produce anything except some
part of chillies. Even if we could
produce only the fish that is need-
ed, it will generate a growth in
our economy in such a tremendous
way that Sunderbans will develop
automatically. There is no need to
make a very great schieme.

My hon. friend is asking for a se-
cond crop of cotton. Cotton would
be total failure; I can give my ver-
dict. Soil may be suitable but cii-
mate and atmosphere are hos-
tile. When cultivation of cotton
starts here, in other regions there
woulgd be harvest of cotton. Nature
is against us. North-Western and
other cyclonic factors would cause da-
mage. Government of India made a
trial; it was a falure. It is not a
scientific solution. Scientific solution
lies in the nther way. He asked for
ground water. We require it. But
I doubt whether ground water is
available for the second crop. My
friend is referring about scientists’
opinion. Perhaps he is not aware that
I am a member of the scientific
committee of ICAR. Out of 29 ex-
perts, I am one in the scientific com-
mittee of the ICAR which is called
operational research project, Second
cron is certainly required. It must
not be in the pattern of stereotvpe
rice or wheat crop. It must be dry-
land farming. Residuary moisture
can be helpful and there is enough
scope for that. The residuary mois-
ture can give commercial crops
like sunflower, safflower, till etc., by
which Sunderbans can be benefited.
So, the Planning Minister should
evolve such a scheme as to make dry
farming a success.

There is enough scope for horti-
culture. Coconut, on which we are
draining many hundreq crores of
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rupees annually can be abundantly
groWn.' Nature is very helpful for
that. Areca nut and some spices can
e grown. Bamboo cultivation can
pe developed. It may seem ridicu-
lous but it would give a good gene-
ration of economy. Bamboo is used
not only for domestic but for indus-
irial purposes. The paper industry
is sufferine for want of paper pulp.
Bamboo is a good constituent for
pulp making. Man-made fibres like
terylene can be made from bamboo.
So, I suggest that bamboo cultiva-

tion may be tuken up.

I support what Mr. Bosu said about
the scope for industries in that area.
One such industry is based on ani-
mal husbandry. The Calcutta mar-
ket’s monthly demand for baby {food
ts 550 tonnes, i.e., 6000 tonnes an-
rually. These are importedq from
other States such as Gujarat. Har-
vana and UP. U we can develop
animal husbandry in Sunderbans. we
can snatch away a portion of that
monevy and develop that area.

SHRI JYOTIRMOY BOSU: We
live in one country. Why are you
grudging it? You are talking as if
vou are importing from Britain or
Germany.

SHRI S. K. SARKAR: Don’t argue
about the word ‘importing. I am
not saying it in that sense. I am only
talking of self reliance.

There is big scope for tourism.
Sunderbans js a very beautiful place
and there is no parallel to its beauty
ténywhere in India. If we develop
tourism, we can earn foreign ex-
thange.

I want to lay empHasis on commu-
Mleation. It is completely inaccessi-
be. There are mo railheads and no
Yads. Only the fringe of the area
has been touched by railhead. Be-
fore independence there were no
Toads, Now roads have come into
fxistence, but still a big portion is
Vithout any road. Gosava compris-
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es of 7 islands but there is no com-
munication. The only communication
is by country boats. Some motor
launches are there owned by private
parties. I suggest that public motor
launches ghould be introduced in the
nationalised sector. There were four
proposals for railheads. It was sur-
veyed but the report was, it is not
viable. If you really want to deve-
lop backwar@ “areas, railhead is
essential.

This area should be declarea as
backward area. 24 Parganas district
18 perhaps the biggest district of
India. Because the population figure
is 85 lakhs. You can easily unaer-
stand that it is administratively non-
viable. There is only one District
Magistrate and one District Judge.
So, it would be better if the whole
of 24 Parganas is divided into two,
one in the north and another in the
south. The southern portion wiil
contain the Sunderbans. This pru-
posal was discussed earlier in  this
House. 1 would request the State
Government to approach the Centre
in the matter. Unless you divide the
district into two parts, there is ao
hope of developing that area,

I congratulate Shri Jyotirmoy
Bosu for bringing up this motion and
thank the Prime Minister for patien-
tly hearing our submissions.

SHRI SAUGATA ROY (Barrack-
pore): Sir, this House has now taken
up this debate on the development
of Sunderbans. Not only this ear-
lier this House has debated on the
backwardnesg of Eastern UP. It is
a very happy sign that problems of
regional imbalance and the problems
of regional development are being
discussed in this House, and the
Prime Minister is gracious enough
not only to lend his ears, but also to
share his feelings on the problem of
regional imbalance.

If I may say so, India is a large
desert of poverty-stricken areas, with
pockets of prosperity, and unless
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this desert can be turned into a
uniform area of prosperity, all the
pockets of prosperity will soon be
overcome by this desert. It is in this
context that I raise this debate this
time on the Sunderbans and discuss
this situation, because I cannot ex-
pect friends from all over ‘the coun-
try to be interested in the develop-
"ment of Sunderbams;, as we from
West Bengal would be. But if you
view it from a national perspective
of development of backward areas,
the need for developing backward
areas and the advantages of develop-
ing the backward areas, I think that
the perspective would be totally
clear.

Shri Jyotirmoy Bosu, while moving
the motion, has spelt out most of
tne measures that are necessary for
the deveiorment of Sunderbans. I
will put it from the point of view
of the econcmy of West Bengal
What we have now in the name of
West Bengal is a truncated State, Ori-
ginally, the composite Bengal was
one in which the eastern part pro-
duced agricultural goods and Cal-
cutta and its suburbs produced in-
dustrial goods. After partition, most
of the agricultural goods producing
areas have gone over to East Pakis-
tan, now Bang.adesh. So, Bengal is
a large desert of poverty today, of
backwardress, with a small area of
prosperity around Calcutta and the
Asansol-Durgapuvr area. In the rest
of Bengal, agiicvlture is backward,
industry has not percolated and most
of the people live below the poverty
lire.

1t is in this context that we have
to view the problem of the Sunder-
tang, bceoause todsy what had hap-
vened is that West Bengal, which had
an irdustrial base, is getting weak-
er economically, because the indus-
trial base we had was a colonial in-
dustrial base, which used to serve
the needs of the colonialists, and
with their departure and with the
slow demise of the Calcutta port,
the economy of West Bengal is going
down, T
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If West Bengal has to survive
today, it has to be agriculturally
strong and agriculturally viable,
West Bengal is a rice-eating State.
Most of the peopie are consuming only
rice. But West Bengal is not self-
sufficient in rice. It has to bring rice
either from Orissa or from Andhra
Pradesh. I will teli you the picture
this year. After the cyclone, most of
the harvest in Andhra has been wash-
ed away and Orissa will be able to feed
us only for two months. I predict
today in this House with all respon-
sibility that jn the month of February-
March, the price of rice will go up to
Rs. 10 per kilo in West Bengal, because
in West Bengal we have no buffer
stocks. In West Bengal, because of the
Central policy of abolishing zones, no
buffer stock is being built, nothing is
being procured. Andhra Pradesh
which provides us rice has been
ravaged by cyclone. So, we have to
view the development of Sunderbans
keeping in view this year’s perspec-
tive.

17.00 hrs.

Sunderbans, if properly developed,
can become the grannary of West
Bengal. It can supply rice for the
whole of the State anq make it seuf-
sufficient in rice, in which case most
of the tension that occurs in West
Bzengal in June, July and August,
when agricultural Jlabourers leave
their impoverished areas and go to
the city of Calcutta, will disappear.

The Sunderbans that we have today
in West Bengal is not the Sunderbans
as it existed. The Sunderbans, as {8
existed had an area of 8,000 square
miles, was a part of the Gangetic delta,
of the Bay of Bengal delta. Most of
it has gone over to Bangla Desh in
the gistricts of Jessore and Khulna.
What we have now is an area of
approximately 4,000 square miles with
a population of nearly two million.

Here, man has faced nature and
created his own destiny. The re-
fugees who were settled here have
struggled against nature, forests and
natural calamities to build their homes,
But what hapens today? If there is
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a cyclone or a national calamity, the
punds get broken and the area is over-
run by salt water and they get no
crop. That is the main problem.

As Shri Jyotirmoy Bosu has also
correctly pointed out, unless we muke
some effort to save the crops of i{hese
people from sea erosion and salinitly
this area cannot survive, and if this
area cannot become economically
viable, West Bengal ullimately cannot
become economically viable because it
will continue to be a rice-eating State.

As has been mentioned earlier, the
development of Sunderbans cannot be
taken up by any State Government,
however strong or powerful, When
the Congress was in power in West
Bengal, they set up the Sunderbans
Development Board. It had started =a
nucleus and built some roads, but
unless massive aid comes from the
Centre, nothing can be done,

In this regard, Shri Bosu also
referreq to the report of the Dutch
experiment. If Holland can survive
under the sea, there is no reason why
an area like the Sunderbans cannot
survive and become economicaily
viable. It is a question which is 2on-
fronting the people of Bengal, a
challenge to the planners and econo-
mists of India.

There are two aspects of this matier
—developmental and distributive, The
developmental aspect consists of ihe
development of bunds for saving the
land from sea erosion, and the
development of ground water roads,
inland transport etc. It consists of
far-flung areas. I have been to most of
these islands. It takes 20 hours by
launch to go from one place to another,
and the launches are not frequent.
The poor people cannot bring their
produce from the interna] islands, they
cannot take them to the main markets.
They are left to the vagaries of nature,
S"» what is neessary is firstly massive
Investment by the Centre to subserve
the developmental needs of the area.

In this House, let me emphasize once
again, for the last 8 months, somehow
or other, we are finding that the ques-
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tion of land reforms is not being given
sufficient importance. Sunderbans is
an area where lang hunger exists in
the crudest form. If such predatory
form of cxploitation, as it exists in
Sunderbans contiues, this area can
never develop. I know of a High
Court judge in Sunderbans who has ’
got 2000 acres of land, all under diffe-
rent names. I know of another per:on
in Sunderbans who has got 5000 acres
of land. All the land ceiling laws have
not been anything for them. During
this part of the year, the poverty-
stricken people are slightly better of
But in July/August, they have to eat
the roots of the grasses that are grown
there and the snails that they pick
up there. It is all because of the
predatory system of exploitation, a
few people having wall the land and
most of the people not having any land
at all,

SHRI S. K, SARKAR: What is the
per capita land available there?

SHRI SAUGATA ROY: We know
all their inclinations. Let not th2
members from West Bengal fight in
this Hnuse o nsuch issues. I know
Mr. Sarkar has very strong views on
this matter which are quite opposed to
land reforms,

While you talk of developing back-
ward areas we have to keep in mind
the predatory nature of exploitation by
the landiords and the jotedars. Besides
keeping the developmental aspect in
mind, we have also to keep the dis-
tributive aspect in mind. Land re-
forms alone will not solve the problem
because unless the farmers are pro-
vided with their basic needs, their
credit needs, they cannot survive. So,
the cooperativisation is also necessary.
The peasants must be persuaded and,
if necessary, forced to go in for co-
operatives. Only then the Sunderbans
farmer can survive,

The State Bank of India has pre-
pared a project report on the credit
needs of Sunderbans. It is lying with
the Central Government and with the
head-office of the State Bank of India.
Nothing has been done to implement
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that though the State Bank has
opened a few branches at Gosaba and
Nimpith ang other interior places.

In conclusion, I have only two
small points to make. It is with
regard to the security aspect of
Sunderbans. Mr. Jyotirmoy Bosu, a
habitual detector, has many times
pointed out the danger that Sunder-
bans faces from outside influences, I
entirely agree with him that foreign
influences are operating in that area.
In the project “Tiger” that is being
set up in Sunderbans, there is foreign
infiltration in the name of crocodile
farm. American people are going
there. Nobody knows about their in-
tentions. Then, Mr. Jyotirmoey Bosu
mentioned about sun-flower and
cotton cultivation, You will be
surprised to know that in such a smal;
project in Sunderbans, the Union Car-
bide has taken a lot of interest. They
had pressurised the State Government
in accepting their insecticide. Un-
fortunately, the State Government
could not resist the Union Carbide at
that time. One should be very careful
about these things. Whenever the
prospect of developing a backward
area opens up, the multinationals jm-
mediately jump ih, the Americans also
immediately jump in. One has to be
very careful about the infiltration of
multinationals particularly about the
Unior Carbide and such other com-
panies in this grea.

Lastly, I would request the Prime
Minister, since he has taken so much
interest in the development of back-
ward areas, and the Central Gov-
ernment to take up Sunderbans de-
velopment as a pilot project and
jet the planners in this country face
the challenge of developing a back-
ward area, an impoverished area, in-
to a granary of a deficit State.

SHRI CHITTA BASU (Barasat):
Sir, before we can understand the
real problems of the Sunderbans
area, let us be conversent with the
actual profile of Sunderbans. My
hon. friend, Shri Jyotirmoy Bosu, has
in his usual way, introduced the pro-

DECEMBER 14, 1977

Sundarbans (Mot.) 356

file of Sunderbamns. I would only
supplement certain facts, so that the
entire House can know what Sunder-
bans is and what the Government
should do.

As you know, 44.3 per cent of the
total area of Sunderbans has been
declared as reserve forests, and this
decalartion was made z§ far back as
1911. The entire economy of the
region is dependent on agriculture,
and that too practically on one
crop, namely, aman paddy. From
the techno-economic survey conduc-
ted by the Sunderban Development
Board in 1973, it has been found that
24.61 per cent of the total families
are dependeni{ upon agriculture; only
539 per cent of the total families in
the Sunderban area have got other
occupations—occupations other than
agriculture,

Again, you would be surprised to
know that, ¢f the total agricultural
families of the area, 54 per cent of
the agricultural families are landless;
they have got no land. And in re-
gard to those who have got 1land,
let us understand what they are,
what the problem, is. Of the total
land—owning families, 85.72 per cent
belong to marginal and poor agricul-
tural families—who have got onlyv
two acres of land as their own. Na-
turally, you can understand what the
ecnnomy 1Is.

More than 50 per cent of the Sun-
derban population are indebted, and
the outstanding loan of the indebted
families on an average, is Rs. 787.18
per family. 25.27 per cent of the
{ntal population is literate while the
State average is about 42 per cent.
This is in regard to male literacy.
In regard {o female literacy, it is only
8 per cent while the State average
is about 22 per cent,

Regarding transport, my friend
Mr. Jyotirmoy Bosu, would agree
with me when T say that only 42
kilometres have got railways
throughout Sunderbans; in respect
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of road it is only 253 kms.; water-
ways' 289 kms. I do not want to give
more facts. -

Now, the profile is complete. And
what is the profile? The profile 1y
one of appalling poverty, age-old
agony and very low level of develop-
mental programme in respect of basic
needs of life, namely, food, health
and education. Having this profile
o Sunderbans in view, the entire
House should address itself to find out
the ways, I would not take much
time of the House. The gevelopmen-
tal programme of this area should
have a concrete strategy, and the
developmental strategy should be
keeping these particular factors in
view,

(1) Removal of all developmental
constructions in the area, viz., the flood
huzard and the hazardi caused due to
the intrusion of the saline water. My
good friend, Shri Saugata Roy spoke
something about the saline water
‘nvasion. It is practical physical in-
vasion by the private land-owners,
private fishery-owners who in a very
ciever way inundates vast areas of
paddy land for creating artfhcial
fisheries, He has mentioned some
Jotdars’ names who possesseq ille-
~ally vast areas of land. I do nol
like to add to it because that is nol
the question. My point is that one
uspect of the developmental strategy
should be the removal of these deve-
-opmental constraints, namely, flood
hazarg and hazard caused by the in-
trusion of saline water.

(2) A massive programme—-this is
the key—of land reforms. As I hav=
already said, quite a large number of
Reo'ple of the Sunderbans are land-
1“% A vast number of the agricul-
“‘;lesgs of the Sunderbans are poor
been andless farmc?rs while there has
handsa concentration of land in the
devely of a few. _ Therefore, for any
o inpmental programme, the key
phé ticaltlhe land refo'rms. Here 1 em-
land g ty say that if there are no
your ;Of’ms, all other structure and
Zoing teVEIOPmental strategy are not
bring © help or are not going to

about the desireq result.
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(3) There should be a massive pro-
gramme in the area of technical pro-
duction and productivity and it should
be followed by crop diversification as
mentioned by Comrade Jyotirmoy
Bosu, regarding cotton cultivation, cul-
tivation of sun flower and cultivation
of other commercial crops ...

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): Most
of them are State subjects.

17.17 hrs.

[SHRI DIRENDRANATH Basu in the
Chair]

SHRI CHITTA BASU: Our hon.
Railway Minister feels that they are
State subjects. There is no doubt it.
But I will come to the point raised by
him.

(49) A more an efficient and planned
utilisation of the natural resources of
the Sunderbans, namely, the fisheries
and the forests, the scenic beauty of
the Sunderbans and the sanctuary.
The developmental projects should le
on these lines. s

(5) Adequate infra-structures aie
to be built to support the development-
tal programme, namely the construc-
tion of the arterial transportation
linkages and supply of power.

(6) The supply of the basic utili-
ties of life, namely, health and educa-
tion, etc.

Finally, a suitable
implementing the
development.

Here I come to the Railway Minis-
ter. When he says that the matter is
exclusively within the purview of the
State Government, I think any Gov-
ernment and this government also
accepts the continuity of the govern-
ment. I think we do accept the thecry
of continuity of government. In the
year 1972, of course, your party was
not in power and the Planning Com-
mission had some programme. I read
here a particular answer given by
the then Planning Minister, Shri
Mohan Dharia. He accepted the need
for having a special programme for
the development of the Sunderbans
region. He said this in his capacity as

instrument for
programme of
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the Planning Minister of the Govera-
ment of India. He said:

“A scheme called Sunderbans
Delta Project has been prepared by
the Government of West Bengal for
the development of the Sunderbaus
area of West Bengal. The project
is proposed to be compieted in three
phases which would take between &
to 10 years.”

In conclusion he said:

“As originally estimated, the pro-
ject will cost approximately Rs. 200
crores.”

The West Bengal Government is
quite conscious of the problem. They
have also developed a pilot project.
Mr. Saugata Roy made a mention of it.
That will cost Rs. 86 crores. Govern-
ment of India, Planning Commission
says, the project would cost Rs. 200
crores. The Sunderbang Development
Board has evolved a project which is
Jikely to cost Rs. 86 crores. So far no
funds have been made available to the
State Government. Sir, I do not want to
take up old issues. The Government
of West Bengal has agreed to allocaie
Rs. 1 crore for the development of
Sunderbans area despite so maay
financial constraints on their part. My
information is that the Sunderbans
Development Corporation has also en-
listed the sympathy of CARE orgsni-
sation. They have made a donation
of Rs. 1.20 crores. Thus in 1977.78
this would come to Rs. 2.40 crores.
That project must be implemented.
The Centre should come to the aid
of West Bengal Government. They
should supply them with the financ:al
resources in this regard.

Then there was the Netherlands
Expert Committee’s project costing
Rs. 19 crores. The cost might have in.
creased to Rs. 20 or Rs. 25 crores. It
has not been cleared by the Govern-
ment of India. This has been referred
to Central Water and Power Comrniz-
sion, Poona, and they are sitting over
it. What stands in the way to give
it clearance? The Netherlands ex-
perts have already worked out this
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project in 1968. My second point is
this. Mr. Bosu might have referred to
the proposed construction of Budge
Budge Nankhana railwayline, The
hon. Minister for Railways is here.
He s eloquent in saying in this
House that the problems of the bLa-k-
ward areas will be properly taken into
account.

This is a plan project of Rs. 11
crores. Since he is present in the
House, I tell him that the railway
link between Budge Budge and Nan-
khana is not a separate railwayline.
There is network nf railwayline and
throughout the Sunderbans, infrastruc-
tural development is must. Therefore,
as I mentioned earlier, it is highly
necessary to develop the infrastruc-
ture. The Railway  Ministry should
therefore give its clearance to that
project so that infrastructure can be
built up for development of Sunder-
bans.

My third simple point is this. There
is dearth of power. And West Bengal
is suffering from power shortage. The
State Electricity Board have proposerl
that if there is proper harnessing of
the quick flowing rivers in Sunder-
bans, there can be hydel power. At
least you can harness the hydel power
in Sunderbans and, at least that power
should be made available there. Then
you can really industrialise and bring
about a social change in Sunderbans.

If these are made available, I am
sure, we shall have a good profile for
Sunderbans. I am not talking of the
profile of the agony or proverty. But,
Sunderbans will really be a place of
lust and a beautiful profile of prosperi-
ty and happiness. Besides it would be
a very beautiful place which Govern-
ment of West Bengal can offer to the
nation.

St gmgR (|har) @ wEE
qwraf o, o & S8 @3r gur A
N oF fug 7 ag 77 f5 swdw W

gravaT ¥ FAT A, IR g ®
a ¥ ATy !
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g&T Save & gafad I Sgar
g dfw & Wit g g, et gar g ik
AAGL §, & § [AF W4T § |

qas & afq graw 9@, WX T
I FE |

ot @8 =ff sfei ey Ak faan
g F1 &, IAY T T AW Ag A
AT gaTafy wgieg, |y of ag §
miA § 1§ A HAS 7 97 g, Afeew
9 T AT 1 JIEY gUSY §F GREA
FY AT FT Fo7 FL 7 7 QT § 1T @
a1 fF F | qg [IAY [IgATST STer
TH q1d FT T@A, 1 gq ANT W AqSBY
g § AAT |

& AT g, A 1 B Faie § aqr
2 1wl 3T AR T FE AT AT R
AMHT ITHT FAATE I TIHTT A AT F1
qH FAAT AW FT OF GGIA AT HY
3 a1z oy wE, W E AfgEr <w
FI FIT T—

afz qATT TTF, FAT AT A A9,

J& g € uFAT T4, THRAT 7A@V R |

AR A Ty wrars AgY gAaT § A
*% qTETE A8, FE ATd AGY, Wher
A1 & myy faa & wgaT Targ 5
77 frei £ 7grs s #Y werd AG &
ir%mw"ragﬁq‘réal 1835 ¥ FYTT Y
ERULEE LI I A S
T AT Frw A G A opE
SFIIEA w1 41 fAF gt w7 TS,
FIAH s A @ wE ) w7 et
T30 ok =% qripefy, t forer 1 <
BT STt vk Fory s wver e o
e To Ao WMo AT o FE
I3 forn & i vy Y 9awr & fordy e
T T Gt § 1 WO g
" EXH S a7 o on, ger
T H ey e v & @ A
T AR 9% fry wmt & PraTY A
T R e, dw R A @
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Y A/ FAIT qLA 7 A€ & A0 qy
w1t a9 7 g 5 o1 =F o &
qgT FIF &, 98 agh ¥ 9a7 FT TF |

Tl 22, 23 FTG FT AAET
# feam qmar &, 10 9@ TEE ¥
FOF qgr o< AT & A IqET WY
54 FEE ST g 1 g ol aF
TFS F @ w1 W faafar agi
gt forad Sirer FrEwT Gt @ folr s
ST AF | ag ATHY § SUTRT SHIT 97
ST € | T FAZ FT @I 04T qgT
HIAT &, Al ag Iq AT FT @ F4T
[T & | TP A AR AT &,
afer adm ¥ fquaar g7 g f5
TF HITHT F 979 0. 03 THF AT § |
IR AW FT qEtad W faesT gu g,
IR A I TF FAICHT F 979 0. 5 TFS
FAFT 0. 7UFT NG | GRREA
¥ 90 BrOdY T HIT & WAF & 1
AN aTgT A ag &, FE gy w7 A
U FE & | T FTHA T 79 &Y
A Gt 9X 397 sare A fAaT gy,
i afeom @ d F owaEr 4R 28
Fgf grasar & |

TF WA qeew X Fgr g fw
free ol 1 & ward Fr wvfeE
® ¥ afgar samht § € foqr o9
afem a8 oY safqa waaT 9 78 S
AEATE | AR gl F ANMATE F
fag FaFar w7 & ok @@ a|
qTEa FFATT &, FfFT W AT AT
& FIHT T AW FI T AT ATX § |
79 fqu 99 &a & @ 1w gEQ
ST RN WA T aFAT § |

ST AT T TR IAWT F AT 9T
B¢ M FTLEr T fay omd, & 9%
F ot fawr wwar § T 39 ¥ "fa-
safeq gy off @@ gFdr & )

¥ fred gy §, wgt anfon @t
g, e w1 oY Sft @ FwY & K gATH
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& argar # f wrde dWe Go W &
a2 93 qwifas 39 ara w7y oiw w1 fF
wq gaR fgd gu g F § AT qar
grar €, @Y #97 g @A & WL-AE F
ToAT a7 AR FRAT o gRaT € IEw
WAt AL TGEL MW IME A
gt ¥ | WR gl IFE< q37 fn
Yy, @ @A F fAg TewT =i
Y AT ARG g !

st faar a9 & #7 § 5 39 gvey
¥ cqifanr s # areeT g, faw &
TR 200 FIT ETIT GT (F9T Fr49T,
BT ofes Y ST FTFRC FY A FTIAAL
g 1 @A A gER urw qgT g,
afrm 3 Fmatfe 78 fFar mar &,
A7 gurdy gafs F A°r ¥ @Y 0F T
ar & 1 AA mod I &Y AETHL
M7 gfrar & gad W I ASTHT FT
geqg fagr & 1 & qaT HY & FFM
f¥ oF gyg-Ig AIAT FAE JTT——
ag fafeaa w¢ fear 902 f& oaF wafy
& HeaC IR FTW T QU FE § )
Tl § ag faefaa < fear sar & 5
fFdt AYsAr F TR AT F W=
QUAETE | Tg TF &F T geay
2, g7 g faam = arer £ arEr
F Y g AT T FEHA T QT FC
2T &, M DN AN FT FAF 9T 44T 8,
@ gEafraa AW F1 EFAETIEY FET
ST 8, S8 A gz faear & o
I aEEr & JEr g o

gra<a@d T&F HasTd i g1 a9-
97 ¥ 9 w3t ¢4 4 {5 qg qwar |
wifst @A &, fagm g #r
T3S ¥ @ faFT war S | T A
fgrgeatt w4Y &, S greeaw & afif=a
agY 1 fegam w1 sfagre 7@ a9
F1 qreft & f5 fom i & sy &
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fag fadt sarer gatfaar g v
FITA AT AL E 1 FA T 1857
H9q2, 19420 A3, MTHIT gwge &
fagg gr &1 A faq A& o i
#1 19 frar——qaaad araa, fagr-
feam, asrsr 7% 2T wfe— Wi §
FIAHAME | AR FWE 9T IT A
T § AT AT FTE T § 1 grarnr
W1 FHT FEY IT F I AT FC AW T
AT § ) gR@T ¥ @Y U i ¥
qN-IRFT T FAET FT FEE AT
T I &1 KT d G0 7T W 9T @
1 1857 F1 FrATEY #Y FIE ¥ WroT
¥ ¥ faq 3a7 939 ¥ qataq F o0
#1 qga mawi F gfeq tear, #ic fwe
Frufaqi I——r ghm T I—Zfem
frar 1 w3 SaT o= &) axET W
g 1 3F & gard T g &
sar f&aadr & #37 E-—wrret gawy
Tt wu-—2® fawmw g f5 g
HRGAG TIFAT AL A1 IaFT 7R
Fo | ar fx gu ANgoreg H
faar goT & =17 guTe gura /&Y Y 7
#gr & fF o fawd gu & S Fuc
Is g, IAx faq faae wyaax gam
FUT | ST 98T § TF AL AF 9T 4T
IGTHT TFgIH 9T G917 § ITH!
FFME T FAT AW & P AFATH
Tt FI Y BRE AT ATMZE | HETAT
54 91 Fgr & o o mwa § 9ot a6
et & 07 | F I 0T FT FEA
g | gR@AFAN, qg F AW,
T & AT W FFA F AT AT
qaF da ¥ AN § FAATg @ frw
gu &1 HFUGT § FAFAT gy Frav
a1 gafaq & qwarg | gafag 780 &
At wt faqg wawe faaq Tifzg o
FHA-TZ FITAT FAEY TG A/ g /AT
& 3ATH & VI B IGWT Tqrfyg fFa
FC | FATT F @7 T A7 a7 fH5q7
s St fE 9 o A Fgr g fF gm A
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PRI AR ARIC TR S
qiFY & &t wfw |rdr g e @ 9w Fl
smftw g e 1% fear o & oo
FTT § IHAT G} T qHICTH AF7H
Fgi ® AT F1 gaifaad &1 Y a5y
FE FTHIGL AJM Ak gwEw F
saveT gaa wdi w1 wifge aife
g fweEr 97 ET g )

3 W FTEEET AT gET,
T FT EAAT gHT| JAX T2T
QAT M GRG@A F TG H A o
e K Amarg o gaaw a
ATE  FA Hed T W L A FW
? vasr fomr st & &% g fFar
T A 37 FATR( W WM qZ@AT
S| JE TF HIL L F) T@F H
NF feqr wmw wtT g TETEs B AW
TRTAT ATT | TA WeRT F WY F FATEAT
g 5 0% gt g AW fusd garet #7
AT $ETE AT FVFTY 397 % faane
w7 17 gmal faEry & fau #me A%

M

_ SHRI VAYALAR RAVI (Chiray-
inkil): I join myself with the senti-
ments expressed by the hon. Members
of this House regarding the develop-
ment of Sunderbans, a backward area
in the 24 Parganas district. In this
connection, Shri Bosu made a very
Important point about sea erosion, a
natural calamity. In Kerala our people
are the worst sufferers of this natursl
calamity and every year when the
monsoon starts, part of our land is
%Ost- I suggest that you should take
it up on a war footing and use all
mea§ures that are available, including
foreign technology and know-how.

a

heI S:ig;ee Wit'h what Mr. Sarkar said,
distriets that it was.one of the largest
more at.t If_ there is a small district,
through ention can be paid. I appeal
of Westyou to the present government

Bengal to split that district
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into two so that more attention can te
given to this area. It would certainly
be more advantageous. Mr. Saugata Roy
spoke about the land and the people.
It is not only land that is beirng
eroded, Education facilities are poor;
people are ignorant of their rights.
They have been exploited by land
owners; there is no proper implemen-
tation of land legislation. I want to
bring to the attention of the hon.
Prime Minister one phenomenon. New
mobile courts have been started. they
summopn people, especially middle.-
class people; it is reported in the
Anand Bazar Patrika by no less a
person than a member of the executive
of the Janata Party, Mr. Asok Das¢
Gupta:
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“It is charocteristic that Samajra
function as a sort of mobile culturai
court indulging in summary trial of
cases arising out of agrarian dis-
putes in the interior of 24 Parganas.”

SHRI SOMNATH CHATTERJEE
(Jadavpur): All these tendentious re-
ports are being quoted here. It is aot
relevant at all. He is helping neither
Sunderbans nor Kerala by this.

SHRI JYOTIRMOY BOSU: Sir, when
you occupy the Chair, you are no
longer a Congressman. What he is
saying is not relevant to the debate.
He must be corrected.

SHRI CHITTA BASU: If you are
so much interested to know the facis,
you should go there and see for your-
self instead of relying on such reports.

SHRI VAYALAR RAVI: If the area
and the people are backward, it should
not be exploited by anybody, neither
by the jotedars nor by a group of
political people. The rule of law
should be applied to everybody. No
less a person than a Janata leader has
said it. The difficulty is, my CPQI
friends cannot tolerate criticism. (In-
terruptinns).

I shall repeat the three points I
made so that the Prime Minjster may
answer them. Firstly, sea erosion is
a natural calamity. Secondly, the 24
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Parganas district  should be divided
into two districts. Thirdly, nobody
should be allowed to take the law inte
their own hands and summon the neo-
ple, try them and award punishment.

With these words, I
Jyotirmoy Bosu's motion.

THE PRIME MINISTER (SHRI
MORARJI DESAI): Sir, I feel a little
unhappy that even in the consideration
of a matter which is non-controversial
some heat of excitement should be
generated. There are some honour-
able friends of mine who cannot live
without it. That is my difficulty.
Why bring into this matter the rule of
law? The rule of law is difficult te
maintain here. Even rules are not
observed here. You must realise what
a gigantic task I am facing, Therefore,
we have got to be patient with other
people, more than we are with our-
selves. If we do not do that, we will
not be able to achieve what we want to
achieve. Sunderbans development is
a subject where there is no questiorn
of controversy. I do not dispute the
facts which are given. They are ali
there. They have been cited and I
need not cite them again. But this is
not the only area which is like (his.
There are many areas like this in this
country and we have got to see th=z}
all these areas are developed. On
that score I have no doubt. It is there-
fore that I am saying that we must
pay more attention to these things,
than paying attention to other things
which will come in the way of develop-
ing these areas. We cannot look to
only one side or to the other side.

support Shri

Then the question of resou-ces
arises. Our resources are limited.
When we try to mobilise more resour-
ces, then the demand comes “drop th's
tax” “drop that tax”, but no alterna-
tive is shown as to how to raise the
money for the projects. When the
question of expenditure comes, people
say ‘“spend here” or “spend there”.
Thesge are the things which provide an
exercise for our brains as to how to
reconcile them, and find some solution
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for them. I do not mean to say that
wea must not find a solution.

‘The Sunderban area is not all in our
country. Out of 8,000 sq. miles of
Sunderbans, which is the delta between
three rivers, 3,000 square miles are
with us and 5,000 rquare miles with
Bangladesh. Therefore, we have t{o be
careful to see that we do not take up
any development work, which brings
us into trouble with them. Then an-
other problem would be raised. There-
fore, we have to examineit very care-
fuliy. Thst does not mean that we
shiould not do it. We should do it, but
it takes a little time,

There is a scheme prepared by the
Ganga Flood Control Commission, by
the waterways people, costing a“out
Rs. 16.5 crores, and that has been ap-
proved by the Planning Commission.
It has also been referred now to the
expert agency which we have in Poona,
which considers all the hydrologicul
problems. This must not have a
reaction in another place. I have found
it from experience that when we raise
the embankment in one place, the other
place gets inundated. That will ke
transferring the misery from one oslace
to another. That does not mean that
we cannot find a solution for doing it
in such a manner that the other place
is not inundated. That requires careful
examination of ail the factors. We
will do it not dnly in this place but
also in other areas.

The other day we talked about the
eastern part of UP. I do not know
which is more miserable and which is
less misarable. There are very back-
ward pockets in every State. I have
no doubt on that score. Every State
practically has such parts.

It it is said that it is the business of
only the Centre to do it, then, shovld
the Centre assume power to run all
these things? That would be danger-
ous. The States want more powers,
more finances. But when it comes to
producing money, then they say “you
produce the money”. We have to give
more money to some areas which are
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less deyeloped in comparision with
areas which are more developed. The
Centre has got to see such things and
the Centre must help in all these pro-
jects. I do not say that the States alone
should do it. It is not possible for the
States to do such  things. But the
State has to do its maximum for these
people, for these areas, and that we are
going to do. We are not at all unsym-
pathetic to these problems. We are
more than sympathetic, if I may say
so. The main problem is that ways
and means have to be found and the
agencies have to take jt up and work
properly.

There is another scheme cost'ng
Rs. 18 crores for other matters con-
necled with these areas. All these
are being very carefully examined,
not at leisure bul as expeditiously as
possible, and I am sure that steps wiil
be taken to see that these works are
taken in hand as soon as it is possible
to 1ulfil the conditions for implemen-
tation without danger to other places
or areas. For example, there is a
ra‘lway scheme also. It has not yet
bec approved, it is being considered.

SHRI JYOTIRMOY
very small line.

BOSU: It is a

SHRI MORARJI DESAI; The -ail-
way line will have an impact on these
embankments. You have to examine
all these things together. Otherwise,
it wil] create other disturbances.

Why did this happen? Before 1320
Sutderbans was a forest. There was
No Lopulation whatsoever there. Then
they began to colonise or populate
and cultivate the area. There was no
thought of the future. Therefore 811
these evils also have arisen. If it was
hecessary for them to go there. I do not
ask why they went there. The area
Was there, and many people wanted to
have occupation, livelihood etc. So,
they went there, but in those days all
these other things were not considered.
We have now to consider and find a
T®memdy for the evils of salinity that

ave arisen. Even fertility has become
less in thig area because of salinity.

Sundarbans 370
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All these things are being taken into

consideration.

We can develop more fisheries there,
we can also have forests properly
developed so that they give occupation
and income to people, we can have
handicrafts and small industries also
and every part has got to be treated as
suits that part. That is how we are
tackling this problem. The Planning
Commission is taking it up and.
examining it. I can only assure ny
hon. friends that we will do whatever
is possible for us to do and without
any avoidable delay. That is all thrat
1 can say.

SHRI JYOTIRMOY BOSU: I will
not take much time, I will only say
a few things.

The hon. Prime Minister in his wis-
dom has said that there are many more
backward areas. It is very true, and
we are fully aware of the fact that
there are many more backward areas
in the country which require imme-
diate attention and immediate develop-
mental programmes, but here what I
have tried to emphasize or highlight
is that the invasion of saline water
coming from the sea be specially ‘aken
up as a national responsibility and
funds be found as best as the nation
can find. I am not saying you must
have Rs. 10 crores tomorrow. We are
saying that the job will be spread over
a period of nine of ten years minimum,
The total outlay is only Rs. 13 crores.
The annual allotment may not be
more than Rs. 1.25 crores. Therefore,
my humble appeal to the Prime Minis-
ter and the Planning Minister is that
this aspect be treated as a national
responsibility and funds be found for
it, jointly with the State Government.
I have not come with the object of
extracting money through some dema-
goguy. I am trying to place fac's
before you. I say the State Govern.
ment have to do to the best of their
might. Therefore, I would request the
hon. Prime Minister to give us some
sort of assurance with which we can
go back to  Sunderbans. I may be
there in the next ten days.
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About Budge Budge, I suppose I am
right if I say that the entire stretch
of railway line rests on the mainland,
not on the embankment. It has Leen
found to be very viable. It has Leen
cleared by the Railway Board, and the
Railway Board has requested the Plan-
ning Commission to clear it as early
as possible, but it has not been clearec.
Therefore, my appeal to the hon. Prime
Miniser is that he should ask the Plan.
ning Commission to clear the project
as early as possible.

Thirdly, my request is that a special
cell—I have repeatedly mentioned it—
be constituted in the Planning Com-
mission for all the backward areas
and for Sunderbans. because here in-
vasion of the sea comes, and let 1zt
cell be saddled with the job of making
advancements in these areas.

That is all I want to say. I do not
want to say much because I have
known the Prime Minister not today
but from 1967 and he speaks less and
he also likes to hear less. I sincerely
expect that we will get something for
these poor people who are living in
perpetual misery.

About my hon. friend, Mr. Sarkar.
he has talked about something. He
perhaps did not realise that what I was
quoting was all, without exception.
extracts from the reports given by the
scientists of eminence ....

SHRI S. K. SARKAR: I have also
got extracts from different eminent

persons.

SHRI JYOTIRMOY BOSU: I nnly
say that whatever I have placed before
this House is all, without exception,
guotations and extracts from the re-
ports of scientists. I do not Jute
understand whether by allowing sa'ine
water to come and inundate the paddy
fields and cultivating fish there, *hut
land will be rendered totally useless
for decades for cultivation ..

SHRI S. K. SARKAR: That is not a
place of habitation
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SHRI JYOTIRMOY BOSU: I only
want to say that Mr. Sarkar should
not sound like a fish monger. We do
not want to create another thousands
and thousands of displaced persons
and hand over the land ....

SHRI S. K. SARKAR: I am not say-
ing so.

SHRI JYOTIRMOY BOSU: I do not
want to say anything more.

I would only appeal +to the hon.
Prime Minister that I have made out
three points and let those points re-
ceive consideration. I have moved my
motion which is a very innocent one.
It does not censure anybody; it does
not point out any lapse. The motion
is, more or less, an appeal to tic
Central Government. I request that it
may be adopted by the House.

MR. CHAIRMAN: Shall I put the
motion to the vote of the House or
does the hon. Member want to with-
draw it?

SHRI JYOTIRMOY BOSU: There is
nothing in it. It is an innocent ore.

SHRI MORARJI DESAI: He wanted
an assurance. I have given it before
he asked for it.

MR. CHAIRMAN: The Prime Minis-
ter has given an assurance,

SHRI JYOTIRMOY BOSU: The
motion reads:

“That this House notes with con-
cern the poverty anq backwardness
of Sunderbans in West Benga]l and
recommends that a Parliamentary
team should extensively tour the
area....”

There is no dispute about the pover-
ty and the backwardness of Sunderbans.
It asks for a Parliamentary team to
visit that area. That is the anly
motion. There is nothing pernicious
in it.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): The
Prime Minister has already given an
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assurance. So, there is no need of a
Committee going there. Accepting the
spirit of what the Prime Minister has
said, the hon. Member, Shri Jyotirmoy
Bosu should withdraw his motion.

SHRI JYOTIRMOY BOSU: If that
is the pleasure of the House, I gladly
withdraw my motion. I seek leave
for doing so.

MR. CHAIRMAN: Is it the pleasure
of the House to allow him to withdraw
the motion?

HON. MEMBERS: Yes,

The motion was by leave, withdrawn.

17.57 hrs.

HALF-AN-HOUR DISCUSSION

FIXATION OP SUGARCANE PRICE

MR. CHATRMAN: Dr. Laxmina

rayan Pandeya.

Mo FAFHT AT afea (W_G'Eﬁv) :
aamafy s, feqld 14 F99T 1 TR
Y i & frgior & awA F TJHL
7T §oF 9 Iqfeaa frar war ar,
oo a7 & ArAdT A7 Y S § FATAT
a f& 9 W3 Graifa & 0 &
378 3@y gu Pramt ¥ fad g@17 #1
A qEY & | AfFA IAFT T/ TFIL
T q59e7 wiaT qw § faada ¥
TeTg # fegmt & waearg g1 feama
TEY § fF 9a% T FY Fwa T3
I\ AT IAEF AN HE q9f T ¥
T AT iy w27 ar 7@ § fF e Ay
T IFC F qg ) 9 w5 fomd Fir
i #t oA Tarm w1 adwd
= e @ )

‘ TR 3T WA g f& wm: @
ARt degr, ar gawr ofq, Sawd
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& ot e dT & Ay &, gAET
SART T TG 7 FA § a1 IAET
qeg €Y qFT T fFar war & otar
ag 9red & | afww femrs wodfr gor-
fear awqsit &1 qew wd aw AdY F¢ amT
&1 ATAT GIHTL I¥ T FAV g, AT
TR H AT T FT § | GTHIT FY
gq 919 F7 g AT ifeq f femm
I geTfed aegAt F1 9 IFET T 7
9 g 9a% fear o aF ar fesemt
I ¥ | W R & w9 ¥ 9g @@
2 f& e 393 SR FT AW a9
Tt g faeg At samra 148 ?
o AEFITEN 3F F | FoAr FHT
W greeafer fadty awre WY &Y awar
g 99 wwg S FFaeq fear v oar
f& feamt #1 fear o arer aew
qeq @R Wiz war fratfa far
g, T A9 FT 17 TH HIX WTHET
FTAT ATgaT g f& T F faad arey
TS AFEr 24 woET Gfq fagEw @
i awsi ®1 faa@ arar s ot
16 TqaT 9fg fewr ¢ safe = & &
o freerar &, Y §=T T ST § A
fa2eft qar WY Wi 7 JTE 8, IAFT

qTT g W15 w0 frgeew &1 ag @0
g greateTE § AT 3@ I ATHIT W
fwzaﬁﬁ%faq&mtw@'gl ug
HAT g@ N 1T g | wiw Ay Frmrt
FT AF FT FINT FT FAUST TYAT IF7AT
21 12 #E At uw aFmar & fes
g9 ¥ w9 F71 gew qgr 77 ufvae fear
W AT ®GAT A AT g | £
T gud el FT W a1 &% FUT
®qqT ATRY & | Wl ST F qTH ;iFE
g, & 3 fr g7 frar #7 fowml 1
fraemag g\ ™M F AT F TTH AT
St fear @ttt & Fg N =g wlus &1



